X

SLP(C)... 5023 OF 2001

| TEM No. 5 Court No. 7 SECTION |1 VB

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Cvil)...CC 5023/2001

(From the judgenent and order dated 07/12/1999 in CW 12481/99
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA & ORS. Petitioner (s)

VERSUS
SATYENDER KUVAR Respondent

with I.A 1 (CDelay in filing SLP and office report )

(s)

Date : 13/08/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. RAJENDRA BABU
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Petitioner (s)
M. Mahabi r Si ngh, Adv.
M. S.R Sharma, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.
. SP1

Charanjit [ Om Prakash ]
Court Master



